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Central Information Commission

qffl-rirnqTTql-r?Baba Gangnath Marg,

Etr{fiTA{unirka
=f{ffiA{ew Delhi tt0067

F. No. 2llJS(Law)lClCilnternl}Ol9 dated 31.07.2019

Central Information Commission Internship Scheme. 2018

1. In partial modification of Central Information Commission Internship
Scheme, 2018 as notified vide no. 2llJS(Law)/ClCllnternl20lT, following
para be added below existing para 3 as under:-

3(A) Criteria for selection for internship:- Interns are engaged in
research work and are required to submit a research paper related to RTI
Act, necessitating adequate level of legal aptitude and analyical
capabilities. Hence, Interns will be selected on the basis of ranking in
All India Entrance Examinations testing the legal aptitude and logical
reasoning like Common Law Admission Test (CLAT), Undergraduate
Entrance Test (UET) conducted by Banaras Hindu University, LLB
Common Entrance Test conducted by University of Delhi, All India
Law Entrance Test (AILET) conducted by National Law University of
Delhi, etc.

2. A11 other terms and condition of the Scheme will remain the same.

(Yogesh

Joint

umar Singhal)

Secretary(Law)

31 July, 2019

Copy to:

r)
2)

3)

4)

PPS to CIC

PPS to IC (BJ)

PPS to IC (DP)

PPS to IC (YS)



s) PPS to IC flrN)
6) PPS to IC (NG)

7) PPS to IC (SC)

8) PA to Registrar, CIC

9) JS (Admn)

l0) JS (MR)
1 I ) PA to JS (Law)

12) Mr. Vikas Kumar, NIC- to upload on website of Commission.



F. No. 21lJS(Law)/ClC/tnternDAlT

tFftq qrdl3fiqtrr
Central lnformation Commission

sG'r 4-4EiT?{ m',zt/gaoa Gang n ath M a rg,

wft5fi/ft4un1d(t

r$ frCd,'ller,v Dethi 110067

This Scherne seeks to engage Intlian Narionals. r,r.ho are Larv students undergoing
Graduate" Post Graiuaie couses in recognized Unir'ersiry*i Institution r.r.ithin India or abroad as
"lnterns"- This inten:ship is to herp thern in their studies an,c career.

2. Thc Scheme

2'1 Name of the Scheme: The Centrai L:formation Commission Intemship Scheme.

2.2 The Scherne: To alioi.v short term attachmer:t of .'elisible persons'. rvtth the Cenrral
Inf"rm.ation Con:nission as "lntems". The,r.'shallbe selecle<.i. on the bcsis of their application ani
i'ulfi:hneit of "eligibiliiv' " criteria. Tire i:irernship u,,iil be on unpaid basis, Internship shall be
available throu-shout tl:e vear. subjecl tc, requirernent of Central lnfbrmatiurn Commissiol.

2.3 Objectives oI the Scheme:

a) Exposure of intems to the Conrmission's u,ork.
b) Gene:ating inpurs sucli as erl_rirical anrilt.sis. bliefing repons etc.

3. Eligibilirl':

a\ The applicant should be a citizen oiln,Jia.
b) The apclicant shouid be a Graduatei Post Graduate Sru,Jent er:rolleci in recognize,c

Uni',ersit1,i college srud,ving larv as a discipline.
c) The applicant should subnrit i\o Objection Certificate(\OC) frorn his Liniversitl,

iCollege to pursue internship w.ith this Commission.

1- Duration o[Internship: the perioC ollnternship shall be for a nrinimum periorl of
1 month but shall not exceed si-r months.

5' Logistics and Support: (i) In:er,-r rviil be recuire-C io have their orvn laptors.
lii) CIC ,;h.a:l pror,"idu. :irem w.orking Sr-lacc. in:erner lacility. an<l other necessities

de'emed fit.

lntern u,'ill ntark thsir artendance 0n Bir_rntetric slstem

lbrmati mlssl

(irit



(iv) Thc irtenr rrill niaintain discipiine. An-v violation rvill
ma,r'result in termination of internship.

be vierved seriouslv and

topic allotted by Hon'ble CIC/IC
w'ithin a period of 7 days from

l.

(v) Thc inten: u.'ill intjmate rhe .lS(Larv) regardine
or other officer rvith whom they are attaclled.
joinin_s as intem.

Erpectcd outcomes from intern:-
(i) Learn the functioning of thc Cornmission.
fii) Acquire basic knowledge about the RTI Act
(iiii Subnrit a papcr on topjc allotteC to him.
(iv) Such other work as rna;r be assigned.

Procedure on completion of tenurc:
(i)

(ii)
( iii)

The intem shall subrnit the oaper, lvith the recon:rncndation of Hon'bie CICilC.r
or other officer with rvhonr he is attached
TIle JS(Laiv), CIC rvill issue a ceftificate of successhrl completion of internship.
The pacer subrnitteC by the intern rvili be the sole property of tl:e Commission.
The intem can use the same tbr their acadernic purpose onl,v.

For informarion of CIC

F'or information of IC(YA)

For informeric''n o I IC( SA)

['c: inibnr:ation of IL-f SB )

lil

E The Hon'ble CIC,/IC or c''ther ofl'iccr n:ar issue an acpreciatron lefter to the inte,:, if he
s,r desires.

I Applicatio:rs in the elclosec Proforraa n:a.v' be se:t b-v, the inrerested candid.ates by post oi-
b','I:and to, Jt-rint Secretary(Larv), Central Information Comrnission, CIC Bha*.an. Sih'Flno..
Eaba Gengnath Nfarg, Nlunirka. Nerv |gllti-110067.

This issues rvith the apprr--rval olCnief Inft'rnnatior: conrmi.ssion

l) JS(Adrn-n)

2) is(N,tR)
3) JS(Law)

4) \{r. Abhay Kumar CharvChary.
5) PA to Registrar, CIC

NIC- to uploaC on r,veb.site of Cornmission

Cop.v- to:

t) PPS to CIC

2r PS ro ICffA)
3) PS to IC{SA)

1) PS to IC-(SB)

(Piiush Agrfrvai)



i) PS ro IC(BJ)

6) PS to IC(DP)

7) PS lo IC(r\Bi

For infomation of ICI'BJ)

For information of IC(Dp)

For information of ICIABI



F. N o. 2 1 /JS (Law)/C lC/l ntern,2AlT(Vol-!ll )prt.fi le

+dq qqar 3ilqt+
Central lnformation Commission

q'rqr ?i7lrfrRT qrat/gaoa Gangn ath M arg,

;rfrIaFI/14rn'rn,

;r5 k-driruew Delhi 110067

pROF'OR:\[A Or AppLICATIO\ FOR QENTRAL I\TFORNIATIOI COIIIIISSION SCHEi\IE

Namc

Address for correspondcnce
()Iobile No)

E-mail address

Date of Birth

Nationalit,v-

Education Qualifi cation
(Starting from lOth onrvard)

Subjec:ts.\lme of Board,
Universitv Institute

E.ramination
Passed

Year of
Passing

Dil'tsirrn
Obtrined \\'ith

Percentage

Cours e pres entl;" p ursui ng,

the Universitli Institute and its duration
(No objection Certificate for undergoing

Pcriod for rvhich internship applied :

(l-6 lvlonths only)

Experience in use of Right to [nftrrmrtion Act, if any' :

\l'hy' do you lvant to join this Internship
ln the chosen area

(h brief not exceeCing 50 wcrrds)



Undertakjrrg:

I -.---Son, Daug,r^.ter of Shn 
-Age- resident olru)ruslrL (rr.=--__- herebi, declare thatthein[or:::ationgivenalcr,eandintl,..ffiiothebeStofm-vknorr,]g(gg

and beiief and ncthi::g has been concealed the:ein. I am r,,eil aw,are of the lact that if theinfornatic.n given b;r nie is provetl faisci nor rrue. I rvili have to lace tbe punishneit as per thellrv. Also, all the 'oenerits ar.,ailed b1'me shall bc sum'arilv w.iihcra*,n.

Datc: 
(Signature)

\'B' Application should be filled b-v typing in the above proformr onh'; no other format lvillbc accepted. -,\pplication filled bv hand rvill not be accepted.

****. * ******:t**.*



F. NO.

To,
The |oint Secrerarv[LarvJ

Central Information Commission
Roorn No. 512, ZND Floor,
Baba Gangnath Marg
N,[unirka, Nelv Delhi.

2. This College/Universitl'has no objection, if itlr./ NIs.

undergoes internship trom your esteemed organization.

Yours Sincerely

Dated: / /_, _t_

Si r,

SUB: NO OBJECTION FOR INTERNSHTP

This is',r,'ith reference to internship opportunilv for our student Mr./LIs
student of

(- )
Princi pal/ Profe ssor/D ean

HOD



NAME OF INTERN

D,O.B

D.0.1 IN CIC[as intern)

REGTSTRY /SECTi0N

RESEARCH TOPIC GIVEN
8l', REG ISTRY/S EC'f r 0l\i

KNOIVLEDGE OF RTI SECTOR

sit'i c E REI'f Y/ D EV0Tr 0 N

A}IENABILITY TO DISCIPLINE

REGULARiTY & PUNCTUALITY I}i ATTENDANCE

RE LATIO i.i* SH IP WiTH FEL LOW inte rn

I'ES tl
}.E5 T
YES i*T

YES t]
YES I

NOI
NO[]
NOT
N0 tl
N0r

OVERALT ASSESSMENT DURING INTERNSHIP

Period from

Signature

(Name:)

IDesignation
in the Registry)

rk* *x**d<*r'tx,kx *:** x t x I


